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THE BUDGET (RAILWAYS),  1965-
66— GENERAL DISCUSSION—

continued 

SHRI P. N. SAPRU (Utlar Pradesh) : Mr. 
Chairman, 1 would like to offer a few 
remarks on the Railway Budget. Now, the 
first question that I would like to refer to is 
that of overcrowding in our railway trains, 
particularly in our third class compartments. 
It is a disgusting sight for any human being 
to see overcrowding in our third class 
carriages. I know that the Railway Adminis-
tration has been endeavouring to tackle this 
problem, but I wish it were possible for us. 
before we decided to raise the fares and 
freight, to do something for the poor 
harassed third class passenger. 

The second point that I would like to say 
something about is the lot of the second 
class passenger. He has hardly figured in our 
discussions. We have introduced a number 
of air-conditioned vestibuled trains for third 
class passengers. In the case of those who 
travel second class this fare approximates 
the second class fare. I would (ike these 
trains to be encouraged, so that a larger 
number could  travel. 

Also I should like to have some arrange-
ment for the sleeping accommodation of 
second class passengers. I am told—I do not 
know whether I am right, and the hon. 
Railway Minister for whom we have all very 
high regard will correct me if I am wrong— 
that it is not possible to get reserved sleeping 
accommodation in second class compart-
ments. You can reserve sleeping berths in 
third class compartments but you have no 
slee'ping berths in second class compart-
ments.   The second class is used by a large 

t[ ]  Hindi transliteration. 

number of middle class people in this 
country and some consideration should be 
shown to them. 

The third point that I would like to 
emphasise is—I am not going into the 
financial details of the Railway Budget hut I 
offer a few points as a railway passenger— 
our catering arrangements are going worse 
every day. It is in the first place difficult 
even for an air-conditioned passenger to get 
his food in time. But I pity the lot of the poor 
third class passenger. He cannot get the 
food that he wants and the food supplied is 
not up to the mark. I do not know whether 
adequate steps are taken to ensure that the 
food supplied is of a'satisfactory character. 

Then 1 would like to refer to the fact that we 
have no arrangements for cool water in our 
railway trains. I have experienced that 
difficulty myself. In the old days we 1 used to 
have some sort of a compartment where we 
could get ice for cooling our water, and we 
could get lemonade or soda or squash, and we 
had the American Coca Cola. We have no 
arrangement of that type now and I think some 
arrangement of that type is necessary for the 
comfort of the average person. 

Then so far as this increase in fares is 
concerned. I know that it is of a slight 
character but it will enhance the cost of 
living at a time when the cost of living is 

; giving trouble to a large number of people. 
All of us feel the pinch.    Even those who 

I are more affluent than the ordinary working 
class people feel the pinch these days, and I 
do not think that this is exactly the time 
when there shouid be any increase in fares. 
Remember. Sir. that so far as this country is 
concerned no one travels for pleasure. 

[THE DEPUTY CHAIRMAN in the Chair] 

Sometimes it becomes a social duty lo 
travel. One's uncle is dead and one has got to 
pay a visit, or if there is a marriage, one has 
got to pay a visit. Sometimes you have old 
ladies who have faith in pilgrimages. I may 
have no faith in those pilgrimages but 1   
must  know  how to respect the faith  el 
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LShri P. N. Saprul 
other people, and they undertake these 
journeys on these pilgrimages. Therefore, •we 
should not do anything which would add to 
the cost of living. 

SHRI AWADHESHWAR PRASAD SINHA  
(Bihar) :    The increment is only 
homoeopathic. 

SHRI P. N. SAPRU : I would also like to say 
that it is an unaesthetic sight to see 
overcrowding in our railway platforms, 
particularly in the bigger stations. We are 
charging our people 10 paise for a platform 
ticket, but I do not know whether, if an 
increase has to be made, it would not be better 
to charge those who visit our platforms. Some 
of them easily can do without visiting the 
platforms. If a person has to be seen off, he 
can be made to take with him two persons 
instead of five persons of the family. 

I have also to make a reference—and I have 
been doing so for the last so many years—to 
the Railway Service Commission. The work 
done by the Commission is, I t h ink ,  of a 
valuable character. But what I would like to 
see is that the Commission should be given a 
statutory character. I do not think we should 
have Commissions of this character without an 
Act to define their status and their power. It is 
in my opinion. Madam, necessary to entrust 
the work of tendering advice on disciplinary 
matters to this Commission. 

This experiment should be tried. Then, I 
would say one or two words about the 
operational efficiency of our railways. I do not 
think that we can be proud of it. The trains do 
not run to time. The other day I was travelling 
between Delhi and Allahabad by a train which 
left at 8.20 at night, and T was nine hours late. 
I was told that there had been an accident 
between Shikohabad and Etawah and that 
trains were running late on account of this 
accident. We should ensure that there is 
greater safety so far as travel is concerned, and 
we should also ensure that there is security of 
traffic. We must make adequate arrangements  
for  ensuring  that    there    is 

security of travel, particularly it is undesirable 
that there should be any theft in our Railways. 
Our women should be enabled to travel in 
safety. Women passengers are not accustomed 
to travel without men accompanying them. 
But times are changing. Our girls are now 
reading in schools and colleges, and it should 
be made possible for them to travel without 
any danger to their lives or their honour. 

Then, I would like to say that the Railways 
are our greatest national undertaking. I am a 
firm believer in public sector, and I am proud 
of the fact that we have nationalised the 
wheel, but there is no magic in the word 
'nationalisation'. But nationalising a concern, 
you do not necessarily make it better than a 
private concern. Therefore what we should 
aim at is that our railway employees should 
have a share in the management of the 
railways. I know that we have Class I and 
Class II officers to manage the Railways. I 
know that the General Manager of a railway is 
a very important person, and so also the 
Members of the Railway Board. But what I 
want is that there should be an opportunity for 
the man who joins the Railways in a humble 
capacity to rise to a high position. In the 
Directorate which advises the Railways to run 
or administer the organisation, there should be 
representation for the 15 lakh people that we 
have employed in our Railways. And I am a 
great believer in joint ownership or in joint 
partnership. I think the time has come when 
we should take steps to introduce this joint 
partnership in the Railways. The railway 
employee must be made to feel that he is a 
partner in a great national undertaking and that 
opportunities are open to him of rising to the 
highest position even if he starts as a humble 
clerk or as a humble worker in our Railways. 
Therefore, the experiment of associating men 
drawn from the rank and file of our Railways 
with the administration should be tried and 
there should be some representation for these 
men on the Railway Board itself. The Railway 
Board is a high-powered body. It has got a lot 
of experience. And I know that the men who 
are Members of the Railway Board are all 
officers of high ability. But the fact is that men 
from the lowest run of the ladder may have 
something to contribute also there and I think 
we should  think  along those lines. 
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Now, Madam, I would like to say that the 
one thing which dominates our thought so far 
as the Railway Administration is concerned, is 
that we should get good revenues from them 
for the purpose of adding to our General 
Revenue. Now that should not be the criterion. 
The Railways should be looked upon as a 
national concern, and we should attach more 
importance to the amenities that are to be 
given to the passengers and to the 
consideration that we should show to the 
lowly-paid employees of our Railways than 
anything else. I think the Railways should be 
worked in such a manner as to break down the 
barriers which divide man from man and to 
help demolish or do away to a certain extent 
the class distinction. They should be utilised 
for removing class barriers. 

Thank you for the time that you have given 
me. 
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PROF.   A.   R.   WAD1A   (Nominated) : Mr.  
Vice-Chairman,   Sir,    I    have    gone 
through the speech of the hon. Minister as well 
as a good deal of literature that he has  supplied  
us with  a  somewhat mixed feeling.   I am sure 
he does not expect us to thank him for the 
additional burden that he has found it 
necessary to impose on us all but he has every 
right to expect us to appreciate all the good 
work that he and his officers have done for the 
good name of the Indian Railways.     The 
Indian Railways are the largest employers,    
are   the largest  undertaking in the    public    
sector and we do expect them to   set   a   good 
example in the treatment of their employees to 
other people and other concerns and I think the 
Indian Railways are giving a good account of 
themselves by giving so many amenities to 
their employees in the form of more and more 
housing, more and more schools, more and 
more benefits in wages and   in   various   other   
ways.   They   have really been standing well 
by their employees and the very fact that we 
have not heard of any strikes on any big scale 
is certainly a compliment in this industrial age 
to the successful working of the Indian 
Railways. I am particularly glad to find that    
they have even provided for holiday homes and 
the labour relations are of a    very    good type 
and the successful working    of    the 
production committees in which the labour is 
also represented is a good incentive to other  
private concerns.    I  am  also    glad that  the  
Railways have    undertaken    the doubling of 
the main-line which will facilitate a faster 
service in all directions all over the country.    
It is a matter of particular joy that there is a 
substantial reduction in the number of 
accidents.   I remember in  the previous years  
when  accidents were many and some of a 
ghastly type, we had to criticise the Railway 
Ministry and one Railway Minister, no less    a    
person than the present Prime Minister, found 
it necessary even to resign on the ground that 
there had been accidents during his Minis-
tership.   It  is  very  interesting  and    very 
encouraging  to note that the  number of 
accidents   has been very   substantially   re-
duced and we do hope that in the years to 
come, the number of accidents will get less and 
less. 

[THE DEPUTY CHAIRMAN IN THE CHAIR] 

The doubling of the line will certainly quicken 
the service in all the different parts of  the 
country.   There are amenities for the users of 
the Railways as well,    particularly I may 
mention the Express Goods Service which 
would be of very great help to certain 
industries as well as to private individuals.    
But I regret to say that catering needs very 
much  more  improvement. 1 have always been 
against    departmental catering for the simple 
reason that whatever is undertaken by the 
Government adds to the cost and I have been 
noticing as a persistent traveller,  a    marked    
deterioration in the quality of food that is given 
to us.    On  previous  occasions  I had    given 
expression to the sense of disgust that    I have 
often felt   at   the   dirtiness   of   the clothes, 
of waiters and I am afraid in this matter there   
has   been   no   improvement. There is a 
reference in the Minister's speech to  better 
uniforms being given to waiters but if these 
uniforms are not kept clean, it takes away 
really even the value of the food that is given 
to us.    On the whole I feel that when we had 
private management for   catering,    things   
were   much  better There    was   one    distinct   
advantage   that there  was a sense  of 
competition among the caterers.   If one caterer 
did not give good  food, we could chuck him 
out and there would be an' incentive to 
somebody else   to take his place and give us   
better value.    Unfortunately this sense of 
competition is gone and the good caterers that 
gave us very good service for years and years 
have all been practically hounded out and we 
have got the so-called departmental catering.   
There  is  very little supervision  and I do not 
know if that supervision    comes from  really 
expert  people  and  we suffer from  all  the   
evil   effects    of    a    monopolistic regime. 

While I am prepared to appreciate all the 
good work that has been done by the 
Railways, one cannot be blind to the various 
defects. Overcrowding is a terrible evil in 
our Railways and Minister after Minister has 
given expression to the feeling that this 
problem is almost insoluble. It is very 
disheartening to see our fellow citizens who 
cannot afford to travel in higher classes 
being dumped together like sandwiches. It is 
a very disheartening experience and 
something should be done. There is almost a 
sense of despair in the 
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Ministry I find year after year. They cannot 
cope tip with this evil partly because of the 
increase in the population and certainly 
because of the increase in the number of 
people who travel today but something has 
to be done to overcome this evil. We cannot 
rest contented. In the face of all the 
sufferings that the travelling public is 
exposed to, the rise in the passenger fares 
sounds a little bit too cruel. Do we get 
proper amenities for all the increased rates 
that we shall have to pay ? Of course when 
the Railway Ministry gives us figures that 
the additional cost is only one paisa or five 
paise or six paise, it sounds quite all right 
but when you work it out you find that it 
amounts to a very considerable increase in 
the expenses of the individual and this rise is 
particularly unfortunate at the present 
moment when we are all suffering from the 
evil effects of high prices. This will add to 
the burden of the travelling public and the 
same thing might be said in connection with 
the rise in the freight rates especially on 
bulky commodities like iron and steel, 
cement, limestone, bricks and stones, ores, 
etc. Now unfortunately this increase in the 
freight rate is not going to be borne by the 
industries as such. They will pass it on to the 
consumers. The consumers are the real 
sufferers whenever there is an increase in the 
cost of production. 

And housing will be hit We want more 
and more houses. We want more and more 
iron and steel for it. We want more cement 
for it, and if the cost of these things is added 
to, it means we are taking really a very 
backward step. We find that there is already 
a reduction in goods traffic, and higher rates, 
I am afraid, will add to this reduction. It is 
worth while considering whether lowering of 
the freight rate will not result in more traffic 
in goods so that our wagons may not lie 
unused, as they happen to be at the present 
moment. Now I appreciate the fact that 
because of the various amenities given to the 
employees there is a tremendous rise in the 
cost, a rise of nearly thirty-two crores of 
rupees, and that has to be made good, and 
that is the justification offered by the hon. 
Minister for increasing the passenger fares as 
well as the freight rates. But I venture to 
suggest that if the Ministry exercises a better 
control on ticketless 

travelling, they will be able to earn a good 
deal of money, which will obviate the 
necessity for increasing the passenger fares or 
the goods rates, and I think, it could be done. I 
know that the railway employees are not all 
composed of saints, and even a man like, so 
honoured a citizens as, Mr. Sri Prakasa had to 
admit that he had to bribe a railway employee 
in order to get his reservation. Now if this sort 
of thing could be obviated—and it is for the 
Minister to devise the means for it— I am 
perfectly certain that it will not. be necessary 
to put the travelling public on the wrong side 
by making them pay more, whether for their 
own travelling, or for goods traffic. 

Well, Madam, on the whole I shall say that 
the Railways in India are a source of pride to 
us in spite of its various shortcomings, to 
which we cannot be blind. As I have said 
before, it is the largest public sector 
undertaking, and it produces good dividends; 
it has given as much as Rs. 103 • 40 crores to 
the General Revenues at 4 • 5 per cent, and 
over and above that it is able to have year after 
year very substantial surpluses. Last year we 
had Rs. 49 • 24 crores and this year they have 
budgeted for Rs. 29-24 crores. That is all to 
the good side, but with a little more economy 
and a little more vigilance as to how the 
money is spent, it should be possible to reduce 
the expenditure and obviate the necessity for 
increasing the freight rates and passenger 
fares. I am perfectly certain that, knowing as I 
do the great drive that the present Railway 
Minister has in him, he can do something to 
satisfy our requirements: without adding to 
our burdens. 
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give us the reasons for this shortfall but 
surprisingly enough there is no mention about 
this in the speech nor in the other material 
supplied to us. The Railway Administration is 
the biggest national undertaking in this 
country and so the country has a right to 
expect that the Railway Administration will 
have some sort of balanced development or 
that the Railways will serve as a means for 
balanced development. If we look at the 
Railway map of India, we find areas which 
were previously criss-crossed by Railway 
lines even now being flooded with new lines 
and those areas which had no connections pre-
viously continue to remain in the same 
position even today, seventeen years after 
independence. On the West Coast, a distance 
of nearly seven hundred miles, you find a big 
gap of nearly four hundred miles from 
Bombay to Mangalore. A demand for railway 
connection in the West Coast was submitted 
earlier in this House and in other places 
outside and even in conferences of Ministers. 
We were assured that this would be taken up 
but nothing much has been done excepting an 
eighteen km. line from Panvel to Apta. At the 
inauguration of the Panvel station, the 
Minister assured us that in the next Budget 
something bigger would be done but to our 
surprise there is nothing that we can find here. 

Another thing to be noted with regret is that 
this nationalised undertaking is working to 
under-capacity. The Railways, as mentioned 
by the Minister, have expanded their capacity 
to a certain extent but last year goods traffic 
went down and the reason was, as given out by 
the Minister, a downward tendency in the 
production of coal, cement, limestone, etc. Is it 
not a fact, Madam, that the production of these 
commodities has increased to a certain extent ? 
However, the same proportion has not been 
represented in the traffic offering. May I know 
from the Minister whether he has cared to 
ascertain the causes for this sort of non-
cooperation from industry? It is a sort of non-
cooperation. May be production in the 
industrial sector is falling short of the Plan 
targets but it cannot be denied that production 
has increased and yet that proportion of 
increase is not reflected in the traffic offering 
so far  as the  Railways  are  concerned.   The 

reason for this has to be ascertained. The 
Minister may say that the Railways are short 
of money because of less receipt from goods 
traffic and hence the necessity for taxing the 
passengers. Industry is not co-operating with 
the Railways and the Railway Minister 
therefore goes to search the pockets of the 
passengers. Madam, it is not justice. If at all 
the Railway Minister has to search for money, 
he will have to go to the industries and find 
out why they are not co-operating. I can 
positively say that most of the industrial units 
are taking advantage of the road traffic for 
small distances. We find that the amount of 
receipts in respect of road traffic has increased 
by nearly three to four crores of rupees, while 
in the case of Railways the increase is only of 
the order of Rs. 1.50 crores. The index number 
given in these publications is 206, which 
means nearly double. In these circumstances, I 
think an increase in passenger fare is 
unreasonable and unjustified. Moreover, the 
rate of increase is also quite funny. The Minis-
ter has assured us that there would be no 
increase for a distance covering six kms. I 
would like the Minister to ascertain the 
distance between any two stations. Excepting 
in the case of suburban stations, no two 
stations are within a distance of six kms. and 
so this is no concession that has been given to 
the passengers. On the contrary, there is an 
increase of one to five paise in the case of 
short distance passengers. We are taxing the 
already hard-hit pas .engers who have already 
given a sufficiently big amount to the 
Railways. Even the Railway Minister said tliat 
passenger earnings have increased to two 
hundred crores and more whereas in other 
sectors the earnings show a downward trend or 
have not reached the expected figure. At the 
same time, he wants to tax the poor 
passengers. Moreover, the short distance 
passenger has to use the Railway for going to 
a bazaar for buying his daily necessities. Even 
going to a bazar is going to cost him five paise 
more. 

The Railway Minister is increasing the fare; 
perhaps the Finance Minister may also 
increase some of the indirect taxes. In the last 
year of the Third Plan we are forced to 
undertake increased expenditure which is 
beyond the capacity of the common man.   
Only two years back we have 
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[Shri D. B. Desai.] 
been taxed on account of increased defence 
expenditure. This is further taxation or further 
cut in the people's consumption of daily 
requirements which they could have spent on 
other items such as education and other things. 
As Prof. Wadia has categorically stated, this 
increase of one to five paise looks a small 
thing but if you work it out it is a heavy 
burden on the common man in India. 

Another point which I want to bring to the 
notice of this House is about the proposed 
South Central Railway Zone. In tbt last 
session on the last day the Railway Minister 
announced that there was this proposal and 
that the proposal had been approved. I could 
not understand the logic behind this zone. I do 
appreciate that bigger zones are a handicap to 
efficient administration but to create a new 
zone there must be some logic. The new zone 
must comply with some requirements. I 
understand that the Vijayawada-Hubli 
Divisions of the Southern Railway, Secun-
derabad and some portion of the Sholapur 
Division of the Central Railway are brought 
together to form a new zone. If we see the 
railway map we can just see there is a slender 
gap at Sholapur and Wadi while the eastern 
and western parts have swollen like anything, 
from Tarihar to Poona being the western part 
and from Gudur to near the border of Orissa 
being the eastern part. At the centre it is only 
from Dhond up to Raichur That is the only 
link from Sholapur. So I would request the 
hoi!. Minister to re-examine this matter. If he 
wants to reorganize the zones he will have to 
re-organise the Divisions, because the former 
Divisions were not scientific. Hubli and 
Secunderabad are the two Divisions which 
were made due to certain historical conditions. 
The Secunderabad Division corresponds to the 
old Nizam's State Railway. The Hubli 
Division corresponds to the area which was 
excluded because there was the Mysore State 
Railway there. 

SHRI AKBAR ALI KHAN : No, no. that is 
not correct. The Secunderabad Division does 
not correspond to the old Nizam's State 
Railway. There are additions and subtractions. 

SHRI D. B. DESAI: The Minister will agree 
with me that these Divisions were not 
scientific; they were not formed on any 
particular basis. They were formed due to 
historical and other conditions. So these 
Divisions will have to be first reorganised. 
There must be some basis for the Divisions. 
There is no use just bringing in from Manmad, 
from Dhond or from Poona and taking it right 
up to Secunderabad or Gudur and call it a 
zone. These areas have economic connections 
administrative connections to Bombay. If a 
railway user wants to claim some 
compensation from the Railways from the 
Dhond area or Manmad area or, say, Akola 
area, he will have to run to Secunderabad. 
That is not normal; that is not natural. It will 
be a burden on the railway users; it will be 
harassment to them. If this national 
undertaking is to be a public utility service, it 
should really serve the needs ot the users. So I 
would request the hon. Minister to reconsider 
this question. There is also another thing. We 
fail to understand why Guntakkal has been left 
out. Sholapur has been included but Guntakkal 
which is nearer to Secunderabad has been 
excluded. Is here any political reason or is 
there any administrative reason for this ? If the 
Railways are working on political under-
standings then there is no question; we cannot 
argue because the ruling party can do anything 
it likes. 

SHRI AKBAR ALI KHAN : There are no 
political considerations at all; the only 
consideration is efficiency of administration. 

SHRI D. B. DESAI : Let the Minister say 
that. If it is only on administrative grounds, if 
it is only on grounds of efficiency, we would 
like to be told so. So I hope the hon. Minister 
will consider all these things and reconsider 
the whole issue. 

SHRI D. C. MALLIK (Bihar) : Madam 
Deputy Chairman, I heartily congratulate the 
Railway Minister, Mr. Patil, Dr. Ram Subhag 
Singh and Mr. Sham Nath and the Members 
of the Railway Board for the efficient and 
magnificent way and the smooth and efficient 
manner in which they have managed the 
affairs of this vast undertaking,   the    Indian    
Railways.    The 
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Indian Railways probably, barring the Com-
munist countries, is the largest public utility 
and public sector project employiug about 
one lakh and twentyseven thousand men of 
al categories ranging from the highest 
engineer down to the lowest paid manual 
worker. Since independence the Indian 
Railways have shown the greates'. 
improvement. 

[THE   VICE-CHAIRMIAJM     (SHMMATI    TAR A 
RAMACHANDRA) in the Chair] 

And still greater and greater improve-
ments are being made. During the British 
regime the Railways were very neglected. 
The carriages were bad, the compartments 
were untidy, especially the third class 
compartments. Since independence the third 
class carriages have been improved a great 
deal and even sleeper coaches have been 
introduced. 

Now, I want to say a few words about this 
Budget. I do not like all the items of the 
Budget and I would have been glad if there 
was no increase in third class fares. But still 
it is for the Railway Minister to decide and I 
support it because probably there was no 
other way except to increase the fares. The 
pattern of goods freight has been changed 
and this Budget has been drawn up very 
cautiously. The income from goods traffic 
has not shewn that increase as was expected 
but the in come from passengers is going up. 
The hon. Minister has assured there will be 
increase in the number of passenger trains 
but still there is overcrowding. The over-
crowding should be so controlled that each 
passenger gets a seat. 

Now, really speaking they are not ameni 
ties to the passengers, they are not necessi-
ties. It is an obligation on the Railway 
Administration. The Railway Administration 
has the obligation to give drinking water to 
the passengers. It has the obligation to give 
them sitting accommodation and obligation 
to give them fans. They are not amenities. 
They are not necessities. They are 
obligations and duty of the Railways. So, 
they should not pride themselves in saying 
that they are doing so much by way of 
amenities to the passen- 

gers Anyway, I support the Budet because I 
know that the Railway Minister has no other 
way. 

Now, about the time-tables I have some 
complaints to make. The time-tables are 
framed in such a way that the railway officers 
think that the passeners are their enemies. 
Those passengers who supply them with the 
money, who pay them, they think they are 
their enemies. Now, about these time-tables I 
have to say something. Now, it is not the 
passengers convenience that they look to. 
They think how to inconvenience the 
passengers. If you go through the time-table 
you will find that the connections are 
deliberately not given. One instance I will give 
you. The Dar-jeeling Mail is an important 
train. Coming from Bholpur to the towns there 
are a large number of passengers for Dhanbad 
from that side. The Down Darjeeling Mail 
reaches Burdwan junction at 14.28 and at that 
very moment, at 14.28, the train for Dhanbad 
starts and one has to stay at Burdwan station 
doing nothing for three hours. This is 
deliberately inconveniencing passengers, now, 
these are the bright sides which I have 
mentioned. There is the other, dark side of it. 

The first thing I would say is about cor-
ruption. If the corruption of railway officers, 
the downgrade officers, had stopped the 
Railways' income would have gone up by 30 
per cent. First, take the case of the Public 
Service Commission. Unless a candidate 
bribes the Public Service Commission man, 
even the best-fitted candidate has no chance of 
getting employed. Now, there are other 
instances of corruption. In police there is 
corruption, out the Police Superintendent does 
not take money from the pocket of the sub-
inspector. Probably the sub-inspectors have 
some quota to give to the Superintendent of 
Police. But here the lower railway officers 
take money from the pocket of their own 
subordinates. In order to post them to a better 
post or to give them promotion, they have to 
bribe them. Unless you bribe, there is no 
chance of your promotion. Incidentally, I will 
mention one case to show to what extent 
malice, vindictiveness and injustice can go. I 
learnt of it because the person the victim 
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happens to be a relation of mine. Now, Mr. 
Surendra Mohan Dasgupta was the Senior 
Divisional Cashier at Calcutta, that is. at 
Fairlie Place. Now, he is a bachelor. He has 
an old mother of 80 to look after. He was 
there for several years. Now, one 
gentleman—I will not name him—was the 
Chief Cashier of some Railway in India. He 
defalcated some railway money and somehow 
or other escaped jail and dismissal. He was 
posted as the Senior Divisional Cashier along 
with my relation. He bore a grudge against 
the relation of mine because the relation of 
mine was the disciple of the same 'Guru' as 
that of the Chief Cashier and was attached to 
him. That Chief Cashier was a great enemy of 
that dismissed, not dismissed but degraded 
Chief Cashier. He also bore a grudge against 
my relation and he had a great friend in one 
Junior Railway Accounts Officer who had 
influence on the Deputy Chief Accounts 
Officer of the Eastern Railway. Now, owing 
to her old age he could not leave his mother 
along, and his mother was not in a condition 
to be carried to the place of his transfer. They 
transferred him to some other post as Senior 
Cashier. He appealed to his superior, but 
instead of replying or giving any attention to 
the appeal they degraded him to a Junior 
Cashier's post. They gave ihe dog a bad name 
and hanged it. The procedure they introduced 
was that no Junior Divisional Cashier should 
be posted at Calcutta, so that they debarred 
him from Calcutta. I would appeal to the 
Railway Minister to look into this case, 
particularly as this is not the only case. Th^re 
are hundreds of such cases where great injus-
tice is done to the Subordinates out of malice 
and out of vindictiveness. 

Now, coming to the other departments of 
the Railways, the public has no connection 
with railway officers except the Engineering 
Department and the Goods Department. 
Every person who has to deal with (hem has 
to pay something to them. The engineers take 
from the contractors. The goods clerks take 
from the consumers. Unless you pay the 
goods clerk, your things are not to be 
delivered in proper order or in time. So, there 
is corruption in every department of the 
Railways. 

Now, coming to the catering department, I 
have named it the cheating department. Of 
course, I got great help from the then General 
Manager of the Eastern Railway, Mr. Khan. In 
Burdwan station "Sitabhog" "Mihidhana" are 
sold in packets. One day I had some suspicion. 
I opened one of the packets of "Sitabhog" and 
weighed it. I found that instead of 8 chhataks 
net, it contained only 5 chhataks. The next day 
I tested some "Mihidhana" packet and the 
same was the result. Instead of the packet 
containing 8 chhataks, it contained only 5 
chhataks. I made a present of one of the 
packets to the Chief Commercial 
Superintendent under whose care that 
department was. It was alleged that some 
railway officer of Howrah would go to 
Burdwan and check them. There were 
seventeen trolleys of these packets and the 
contents of all these packets weighed Jess than 
8 chhataks. It contained 5 chhataks. Now, the 
catering people were cheating the passengers 
day and night. Anyway, Mr. Khan told me that 
he would set the matter right. He did away 
with the packets and they are now weighed in 
the presence of the passengers. Till then they 
were cheating them. Now, I was told that the 
fruit vendors have to charge the same rate as is 
prevailing in the market outside. In Moghal 
Sarai station "Langda Am" at that time was 
selling at eight per rupee. Just outside the 
station but near the station it was being sold at 
25 and beyond that in the market it was 32 a 
rupee. This is how the fruit vendors are 
cheating the passengers. Our Railway Board 
Members are all efficient men. They have most 
successfully implemented all these works and 
have effected great improvement and 
developed the entire railway system. I hope 
they will do so also in the future, but they 
should be more alert on these points. They 
should pay special attention to the catering 
department. They should pay special attention 
to the fruit vendors. Now, sometimes the 
Divisional Superintendent answers in such a 
foolish way that one wonders at it. One day I 
asked the fruit vendor at Gomoh at night what 
the price of bananas was. 

The same banana that was priced at six 
annas at Dhanbad was quoted by him at ten 
annas. I asked him to show me the price-list.    
He refused.   Then I asked him 
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to show mc his licence so that I might report 
against him. He did nothing of the sort. I went 
to the ASM's Office to enter my complaint 
into the complaint book. When I entered the 
complaint, the ASM asked me what I was 
complaining about. I told him that the fruit 
vendor had refused to show me the price-list 
nor would he show me his licence. I do not 
know what the ASM wrote in the complaint 
book. I am a lawyer, my complaint was that he 
refused to show me the price-list or the 
licence. Then the Divisional Superintendent at 
Dhanbad in a very sweet language told me that 
my complaint had not been substantiated by 
facts because the ASM had written that the 
vendor had shown the price-list and the 
licence. He did not show them in my presence. 
He might have shown them to the ASM, he 
might have written like that. But that does not 
disprove the fact that he did not show me 
those things, he might have shown them to the 
ASM but how is it that my complaint was not 
substantiated ? I had a mind to report. 

SHRI AKBAR ALI KHAN : The Railway 
Board will look into it. 

SHRI D. C. MALLIK : . . . to the Divisional 
Superintendent. I had never heard from 
anybody whenever a complaint was made to 
the superior officer. Those people share the 
bribe and they always try to shut up the 
complaint. (Time bell rings) Any more time ? 

THE VICE-CHAIRMAN (SHRIMATI TARA 
RAMCHANDRA 'SATHE) : No. 

SHRI D. C. MALLIK : Thank you. But T 
had many things to say. 

 

 

"A major portion of the Railways' income 
from passengers has all along been derived 
from third class passengers. Amenities 
provided by the Railways to these 
passengers are, therefore, of vital 
importance." 
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"Will the Minister of Railways be 
pleased to state what steps are taken by the 
Railways for cleaning the parcel offices 
which handle fresh fruits, fish poultry and 
m&at ?" 
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THE VICE-CHAIRMAN (SHRIMATI TARA 
RAMCHANDRA SATHE) : You have got only 
one minute more. 

SHRI JAGAT NARAIN :  Five  minutes. 

THE VICE-CHAIRMAN (SHRIMATI TARA 
RAMCHANDRA SATHE) : Please wind up in two 
minutes. 

 

"Will  the Minister of    Railways    be 
pleased to state the expenditure incurred 

on the opening of the new railway station at 
Durgapur to cater for the passengers who 
purchased tickets at this station and the 
number of passengers who arrived at this 
station from all over the country during the 
last Congress Session ?" 

 

"A net expenditure of Rs. 4-60 lakhs was 
incurred for opening of a new flag station 
viz. Bidhan Chandra near Durgapur. A total 
of 14,637 passengers arrived this station 
between 1-1-65 and 14-1-65." 

 

SHRI KRISHAN DUTT (lammu and 
Kashmir) : Madam Vice-Chairman, the first 
point that I would like to place before the hon. 
House is that, although there has been an 
increase in the passenger fares, considering the 
general rise in prices the Railways also have 
been hit by that rise, and that being so, we 
should I think make an allowance in their 
favour also and should not grudge paying a 
little more 'm the shape of increase in 
passenger fares. With all this, I however 
cannot reconcile myself to the increase in fares 
up to 50 km. This category of passengers 
includes poor people, common men, who go 
for their daily business from the suburbs to the 
cities, who go and come like this daily. 
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Therefore, they would be the worst hit. I 
would, therefore, respectfully submit to the 
Railway Minister that they should consider 
doing away altogether with this rise of 
passenger fares up to 50 km. If this is done, 
the Railways will earn the gratitude of the 
general mass of people and they will feel that 
their condition has been attended to and they 
have been given relief. 

THE VICE-CHAIRMAN (SHRIMATI TARA 
RAMCHANDRA SATHE) : You can continue 
tomorrow. The House stands adjourned till 11 
A.M. tomorrow, the 25th February, 1965. 

The House then adjourned at five 
of the clock till eleven of the clock 
on Thursday, the 25th February, 
1965. 
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